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Appellate Side
DAILY CAUSE LIST

For Wednesday The 3rd June 2026

COURT NO. 8
First Floor

Main Building
DIVISION BENCH ( VACATION BENCH DB-1 )

AT 10:30 AM
HON'BLE JUSTICE HIRANMAY BHATTACHARYYA

HON'BLE JUSTICE BISWAROOP CHOWDHURY

ON 3RD. JUNE, 2026 ( WEDNESDAY ) - ALL URGENT MATTERS REQUIRED TO BE TAKEN UP BY
DIVISION BENCH FILED DURING VACATION AND / OR WITH LEAVE OF THE REGULAR BENCH.

VC LINK: https://calcuttahighcourt-gov-in.zoom.us/j/99235728540?pwd=ZuexDrB3M0rNA7FC3IaQXphH5zYXp4.1

PIL MATTERS
1 WPA(P)/264/2026 IPSITA ROY AND ORS.

VS
UNION OF INDIA AND ORS.

RAHUL KUMAR SINGH

APPLICATION
(COMMERCIAL DIVISION)

2 AO-COM/28/2026 Haldia Development Authority
VS
The Haldia Water Services Private Limited

SWARAJIT DEY

IA NO: CAN/1/2026

FOR ADMISSION
3 FMAT/182/2026 PRAJOLA JAISWAL AND ORS

VS
JAIPURIA ENCLAVE PRIVATE LIMITED

SOUMYAJIT MISHRA

IA NO: CAN/1/2026

BAIL IN CONNECTION WITH APPEAL
4 CRA (DB)/18/2026 HOSSAIN MONDAL AND OTHERS

VS
STATE OF WEST BENGAL

SHASHANKA SHEKHAR
SAHA

FARIA HOSSAIN,
RITUPARNA SAHA

IA NO: CRAN/3/2026
wt5 CRA (DB)/43/2026 KHALEQUE SAHAJI @ KHALEK SAHAJI

VS
STATE OF WEST BENGAL

PRABIR BANERJEE ANASUYA SINHA
/NANDINI CHATTERJEE

wt6 CRA (DB)/487/2025 SURESWAR ROY
VS
STATE OF WEST BENGAL

PRABIR BANERJEE AMITA GAUR, MD.
YASER AMMAR ISMAIL

MANDAMUS APPEAL
7 MAT/934/2026 KUDDUS ALI @ MD. KUDDUS ALI

VS
STATE OF WEST BENGAL AND ORS.

DEBAPRIYA MAJUMDER

IA NO: CAN/1/2026
8 MAT/937/2026 MIRA SHAW

VS
WEST BENGAL STATE ELECTRICITY
DISTRIBUTION COMPANY LIMITED AND ORS

LAKSHMI SHAW

IA NO: CAN/1/2026

HABEAS CORPUS

(Bench ID-266418 )  1/2  Page  1 Of 19



DAILY CAUSELIST COURT NO 8-FOR WEDNESDAY THE 3RD JUNE 2026  HIGH COURT OF CALCUTTA - 2 - 

9 WPA(H)/50/2026 SRI ANIRBAN MUKHERJEE
VS
STATE OF WEST BENGAL AND ORS.

GARGI MAITY

(Bench ID-266418 )  2/2  Page  2 Of 19



Appellate Side
DAILY CAUSE LIST

For Wednesday The 3rd June 2026

COURT NO. 8
First Floor

Main Building
DIVISION BENCH (DB)

AT 10:30 AM
HON'BLE JUSTICE HIRANMAY BHATTACHARYYA
HON'BLE JUSTICE SUPRATIM BHATTACHARYA

(ON 03.06.2026 AT 10.30 A.M.)

ON 03.06.2026, THIS BENCH WILL SIT INITIALLY, THEREAFTER THE REGULAR
STIPULATED (VACATION) DIVISION BENCH WILL CONTINUE.

VC LINK: https://calcuttahighcourt-gov-in.zoom.us/j/99235728540?pwd=ZuexDrB3M0rNA7FC3IaQXphH5zYXp4.1

FOR JUDGMENT
1 RVW/193/2022 ANE INDUSTRIES PVT LTD

VS
M/S EASTERN COALFIELDS LTD AND ORS

SOHAM DE DHARA

in FMA/4686/2015 M/S EASTERN COALFIELDS LTD
VS
ANE INDUSTRIES PRIVATE LIMITED & ORS

SANCHITA BARMAN

in FMA/4689/2015 EASTERN COALFIELDS LTD
VS
ANE INDUSTRIES PRIVATE LIMITED & ORS

SANCHITA BARMAN

wt2 RVW/194/2022 ANE INDUSTRIES PVT LTD
VS
M/S EASTERN COALFIEDS LTD AND ORS

SOHAM DE DHARA

in FMA/4690/2015 M/S EASTERN COALFIELDS LTD & ORS
VS
MAHALAXMI INFRA CONTRACT PVT LTD & ORS

SANCHITA BARMAN

wt3 RVW/195/2022 MAHALAXMI INFRA CONTRACT PVT. LTD.
VS
M/S EASTERN COALFIELDS LTD. AND ORS

SOHAM DE DHARA

(Bench ID-266197 )  1/1  Page  3 Of 19



Appellate Side
DAILY CAUSE LIST

For Wednesday The 3rd June 2026

COURT NO. 7
First Floor

Main Building
SINGLE BENCH (SB - I)

AT 10:30 AM
HON'BLE JUSTICE APURBA SINHA RAY

[VACATION BENCH]

ON 3RD JUNE, 2026 (WEDNESDAY) - URGENT CIVIL, CRIMINAL MATTERS FILED DURING VACATION AND / OR WITH
 LEAVE OF THE REGULAR BENCH.

VC LINK: https://calcuttahighcourt-gov-in.zoom.us/j/98083235466?pwd=UkTIofrKNTDmouii5T4BUX4DCZpkh6.1

TOP
1 CRR/1685/2026 VIJAY KUMAR AGARWAL @ BIJAY KUMAR

AGARWAL
VS
STATE OF WEST BENGAL AND ANR

ANURAG BAGARIA SUMAN DE,
RAJASHREE TAH

IA NO: CRAN/1/2026
2 CRR/2217/2026 RAHUL TODI

VS
STATE OF WEST BENGAL AND ANR

AGNISH BASU

3 CRR/2219/2026 SURAJIT SARDAR
VS
RIYA SARDAR (NASKAR)

LIPIKA NATH

4 CRR/2234/2026 RANJIT JANA AND ORS.
VS
STATE OF WEST BENGAL AND ANR

BRATATI
PRAMANICK

APPLICATION FOR BAIL
5 CRM(M)/1329/2026 SIDDHARTHA CHURIWAL

VS
STATE OF WEST BENGAL

ABHISHEK
BANERJEE

6 CRM(M)/1295/2026 SAJAL SARKAR
VS
STATE OF WEST BENGAL

SARTHAK MONDAL

7 CRM(M)/1315/2026 CHANCHAL KUMAR KHANRA
VS
STATE OF WEST BENGAL

SHRAMAN SARKAR

8 CRM(M)/1317/2026 CHANCHAL KUMAR KHANRA
VS
STATE OF WEST BENGAL

SHRAMAN SARKAR

9 CRM(M)/2758/2025 MAHATAB MONDAL
VS
STATE OF WEST BENGAL

SOURAV
MUKHERJEE

IQBAL KABIR /
PALLAVI
PRIYADARSHI

10 CRM(M)/1346/2026 PANCHU SAMANTA
VS
STATE OF WEST BENGAL

KALYAN KUMAR
BHATTACHARJEE

(Bench ID-266059 )  1/13  Page  4 Of 19



DAILY CAUSELIST COURT NO 7-FOR WEDNESDAY THE 3RD JUNE 2026  HIGH COURT OF CALCUTTA - 2 - 

11 CRM(M)/1358/2026 SAIKAT MANNA @ JANGA AND ORS.
VS
STATE OF WEST BENGAL

KALYAN KUMAR
BHATTACHARJEE

12 CRM(M)/2798/2025 SUPRIYO SAHA @ PANKA
VS
STATE OF WEST BENGAL

ARKA ROY ANAND
KESHARI, MD.
EJAZ AKHTAR

13 CRM(M)/2928/2025 DINESH PASHI AND ORS.
VS
STATE OF WEST BENGAL

SAGAR SAHA RUDRADIPTA
NANDY /
AFREEN BEGUM

14 CRM(R)/55/2026 ANANT KUMAR AGARWAL
VS
THE DIRECTORATE OF ENFORCEMENT

RAJIB GHOSH

15 CRM(M)/558/2026 EKRAMUL MONDAL @ AKRAMUL MONDAL @
SURAT @ AKRAM MONDAL
VS
STATE OF WEST BENGAL

RAJA DAS SOUMIK
GANGULY,
ANKITA PAUL

16 CRM(M)/650/2026 KARTIK JHA
VS
STATE OF WEST BENGAL

KAUSHIK GHOSH SARYATI DUTTA,
SUBHASISH
DUTTA

17 CRM(M)/657/2026 ISAB SK @ YUSUF
VS
STATE OF WEST BENGAL

JOY CHAKRABORTY SUBHASREE
PATEL, TIRUPATI
MUKHERJEE

18 CRM(M)/700/2026 SAHIDULYA GAZI @ SAIDULLA GAZI @
SAHIDULYA
VS
STATE OF WEST BENGAL

JOY CHAKRABORTY IQBAL KABIR,
PARVEZ ANAM

19 CRM(M)/1350/2026 SK. SAJJAD AND ANR.
VS
STATE OF WEST BENGAL

NARATTAM
ACHARYYA

20 CRM(M)/1344/2026 ROUF HOSSAIN HALDER
VS
STATE OF WEST BENGAL

KARAN BAPULI

21 CRM(M)/1352/2026 RIJU ROY
VS
STATE OF WEST BENGAL

AKASH SARKAR

22 CRM(M)/1368/2026 SUBODH ROY @ SUBODH RAY
VS
STATE OF WEST BENGAL

MADHURAI SINHA

23 CRM(M)/1347/2026 SOURAV KAR AND ANR.
VS
STATE OF WEST BENGAL

AATREYE
MUKHERJEE

24 CRM(M)/1353/2026 ASMATARA BIBI
VS
STATE OF WEST BENGAL

SANKHA S SANTRA

25 CRM(M)/1345/2026 GAUTAM SINGH
VS
STATE OF WEST BENGAL

MITHUN MALAKAR

26 CRM(M)/1351/2026 ASHIM BAIDYA
VS
STATE OF WEST BENGAL

RAJDEEP
SENGUPTA

27 CRM(M)/1359/2026 KAWSAR SK AND ANR.
VS
STATE OF WEST BENGAL

SAYAN DAS

28 CRM(M)/798/2026 LALBABU KUMAR
VS
STATE OF WEST BENGAL

AYAN BISWAS BITASOK
BANERJEE /
ABHISHEK
VERMA

29 CRM(M)/837/2026 IKBAL SARDER @ EKBAL RASID SARDAR RAJAB
VS
THE STATE OF WEST BENGAL

JOY CHAKRABORY ABHISHEK
SINHA,
SASANKA
SEKHAR SAHA

30 CRM(M)/910/2026 NOOR HOSSAIN @ NOOR HASAN @ JORALKA
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

SONALI DAS,
PALLAVI
PRIYADARSHI

(Bench ID-266059 )  2/13  Page  5 Of 19



DAILY CAUSELIST COURT NO 7-FOR WEDNESDAY THE 3RD JUNE 2026  HIGH COURT OF CALCUTTA - 3 - 

31 CRM(M)/922/2026 KAFI BABU @ KAIFEE BABU
VS
STATE OF WEST BENGAL

SOUMYA BASU ROY
CHOWDHURY

SUBHAMOY
BHATTACHARYA,
KARAN BAPULI

32 CRM(M)/927/2026 SAMIR SHIKARI
VS
STATE OF WEST BENGAL

NAMRATA
CHATTERJEE

SANJAY
BARDHAN,
TIRTHANKAR
DHALI

33 CRM(M)/933/2026 MANORANJAN SHIT AND ANR.
VS
STATE OF WEST BENGAL

MD. ZOHAIB RAUF

34 CRM(M)/935/2026 BINAY KUMAR SHAW @ BINOY KUMAR SHAW @
BIJOY KUMAR SHAW @ ROHIT
VS
STATE OF WEST BENGAL

SOUMYA BASU ROY
CHOWDHURY

ANTARIKHYA
BASU,
MADHUMITA
BASAK

35 CRM(M)/954/2026 NATY NAWAB @ IMAM ZAFAR @ NOTY NAWAB @
SAHEB
VS
STATE OF WEST BENGAL

AMIT DEY MD. ADIL BADR /
MD.
KUTUBUDDIN

36 CRM(M)/959/2026 SUBHADIP ROY
VS
STATE OF WEST BENGAL

PAMPA DEY ABHISHEK
SINHA /
DATTATREY
DUTTA

37 CRM(M)/972/2026 BIKASH GHOSAL
VS
STATE OF WEST BENGAL AND ANR

DEV KUMAR
SHARMA

MD. ANWAR
HOSSAIN,
NIRUPAM DHALI

38 CRM(M)/1042/2026 JAMIR SK.
VS
STATE OF WEST BENGAL AND ANR

DEBANJAN
CHATTERJEE

BITASHOK
BANERJEE,
RITUPARNA
SAHA

39 CRM(M)/1109/2026 SUMAN JAMADAR
VS
STATE OF WEST BENGAL

SOUMYA BASU ROY
CHOWDHURY

FARIA HOSSAIN,
MANORANJAN
MAHATA

40 CRM(M)/1155/2026 TAPAN SARKAR
VS
STATE OF WEST BENGAL AND ANR

ASRAF MANDAL

41 CRM(M)/1156/2026 NEPAL ROY
VS
STATE OF WEST BENGAL

ASRAF MANDAL

42 CRM(M)/1173/2026 MANOTOSH GHOSH
VS
STATE OF WEST BENGAL

ASRAF MANDAL

43 CRM(M)/1186/2026 SANJAY BANERJEE @ BABUSONA
VS
STATE OF WEST BENGAL AND ANR

SK TOSLIM ALI

44 CRM(M)/1190/2026 PROLAY MONDAL
VS
STATE OF WEST BENGAL AND ANR

ARITRA KUMAR
THOKDAR

45 CRM(M)/1198/2026 MAIMUNA @ SALMA @ MYMUNA
VS
STATE OF WEST BENGAL

RAJDEEP
SENGUPTA

46 CRM(M)/1201/2026 RAVI KUMAR GUPTA @ KARU
VS
STATE OF WEST BENGAL

SOUMYA BASU ROY
CHOWDHURI

47 CRM(M)/1282/2026 PRABAL SARKAR @ RAJU
VS
STATE OF WEST BENGAL

SRINJAN GHOSH

48 CRM(M)/1283/2026 KHOKAN DAS
VS
STATE OF WEST BENGAL

SHIBAJI KUMAR
DAS

49 CRM(M)/1284/2026 GOLAM MURTUJA @ MURTUJ
VS
STATE OF WEST BENGAL

MD GOLAM NURE
IMROHI

50 CRM(M)/1285/2026 ARINDAM CHOUDHURY @ ARINDAM KUMAR
CHOWDHURY
VS
STATE OF WEST BENGAL

KAUSTAV DAS

(Bench ID-266059 )  3/13  Page  6 Of 19



DAILY CAUSELIST COURT NO 7-FOR WEDNESDAY THE 3RD JUNE 2026  HIGH COURT OF CALCUTTA - 4 - 

51 CRM(M)/1289/2026 KAMAL HALDER
VS
STATE OF WEST BENGAL AND ANR

GOURAV ROY

52 CRM(M)/1290/2026 MEHERUL HOQUE
VS
STATE OF WEST BENGAL

RAJU MONDAL

53 CRM(M)/1291/2026 XXXXX
VS
STATE OF WEST BENGAL AND ANR

JOY CHAKRABORTY

54 CRM(M)/1292/2026 PETITIONER
VS
THE STATE OF WEST BENGAL AND ANR

SOUVIK GANGULY

55 CRM(M)/1293/2026 MILAN MALLICK
VS
STATE OF WEST BENGAL AND ANR

SOURAV
MUKHERJEE

56 CRM(M)/1294/2026 XXXXXX
VS
THE STATE OF WEST BENGAL AND ANR

SANDIP DINDA

57 CRM(M)/1296/2026 SUMAN MONDAL @ AKASH
VS
STATE OF WEST BENGAL

GOURAV ROY

58 CRM(M)/1297/2026 ABUTALEB @ ABU
VS
STATE OF WEST BENGAL

SOURAV
MUKHERJEE

59 CRM(M)/1298/2026 TARAK DAS
VS
STATE OF WEST BENGAL

SUBHAJIT
CHOWDHURY

60 CRM(M)/1299/2026 MOHAMMAD SAHABUDDIN @ SAHABUDDIN
VS
STATE OF WEST BENGAL

SOURAV
MUKHERJEE

61 CRM(M)/1303/2026 SAGAR SAHA
VS
STATE OF WEST BENGAL AND ANR

SOUPAL
CHATTERJEE

62 CRM(M)/1304/2026 CHANDAN SARKAR
VS
STATE OF WEST BENGAL AND ANR

SOUPAL
CHATTERJEE

63 CRM(M)/1307/2026 MUFTI ABDULLAH HAIFA AL MASOOD @ MASUD
ABDULLA AL
VS
THE STATE OF WEST BENGAL

SAGNIKA
BANERJEE

64 CRM(M)/1310/2026 MANOJ SHARMA
VS
THE STATE OF WEST BENGAL AND ANR

RAJDEEP
SENGUPTA

65 CRM(M)/1312/2026 ALFAZ SEKH
VS
STATE OF WEST BENGAL

ALIUL ISLAM

66 CRM(M)/1313/2026 BINOD KUMAR DAS
VS
THE STATE OF WEST BENGAL AND ANR

MADHURAI SINHA

67 CRM(M)/1314/2026 SANJEET SOREN @ SANJIT SOREN
VS
THE STATE OF WEST BENGAL AND ANR

NILENDRA
NARAYAN ROY

68 CRM(M)/1319/2026 PALASH KAHAR
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

69 CRM(M)/1320/2026 RAJA MONDAL @ BABU
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

70 CRM(M)/1322/2026 SANKAR MONDAL
VS
STATE OF WEST BENGAL AND ANR.

SHASHANKA
SHEKHAR SAHA

71 CRM(M)/1327/2026 SURAJ TEWARI @ SURAJ TIWARI
VS
STATE OF WEST BENGAL

SUBHAJIT
CHOWDHURY

(Bench ID-266059 )  4/13  Page  7 Of 19



DAILY CAUSELIST COURT NO 7-FOR WEDNESDAY THE 3RD JUNE 2026  HIGH COURT OF CALCUTTA - 5 - 

72 CRM(M)/1330/2026 XXX
VS
STATE OF WEST BENGAL AND ANR

SHASHNKA
SHEKHAR SAHA

73 CRM(M)/1331/2026 SUMAN DAS @ SUMON DAS
VS
STATE OF WEST BENGAL

Asraf Mandal

74 CRM(M)/1332/2026 MOHADDAS SK
VS
STATE OF WEST BENGAL

ASRAF MANDAL

75 CRM(M)/1333/2026 NASIRUDDIN BISWAS @ NASIR BISWAS AND ANR.
VS
STATE OF WEST BENGAL

ASRAF MANDAL

76 CRM(M)/1334/2026 BIBHAS BISWAS @ BIBHAS CH. BISWAS
VS
STATE OF WEST BENGAL

ASRAF MANDAL

77 CRM(M)/1335/2026 SOUMEN PRAMANICK
VS
STATE OF WEST BENGAL

ASRAF MANDAL

78 CRM(M)/1336/2026 XXXX
VS
STATE OF WEST BENGAL AND ANR

SOUPAL
CHATTERJEE

79 CRM(M)/1337/2026 JALAL MOLLA
VS
STATE OF WEST BENGAL AND ANR

SANDIP DINDA

80 CRM(M)/1339/2026 TARA SANKAR PAUL @ TARASANKAR PAUL
VS
STATE OF WEST BENGAL AND ANR

NAMRATA
CHATTERJEE

81 CRM(M)/1340/2026 AKASH NAYEK
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

82 CRM(M)/1341/2026 ABUL KASEM SEKH@TOTA
VS
STATE OF WEST BENGAL AND ANR

RAJDEEP
SENGUPTA

83 CRM(M)/1342/2026 GOLAM HASAN SK
VS
STATE OF WEST BENGAL AND ANR

RAJDEEP
SENGUPTA

84 CRM(M)/1343/2026 SABUR SK
VS
STATE OF WEST BENGAL

RIYA DAS

85 CRM(M)/1348/2026 MD DIDARUL GAZI
VS
STATE OF WEST BENGAL

SANDIP DINDA

86 CRM(M)/1349/2026 BALARAM ADHIKARI
VS
STATE OF WEST BENGAL

JOY CHAKRABORTY

87 CRM(M)/1354/2026 ABUL KASHEM SK @ BHUTTA
VS
THE STATE OF WEST BENGAL

KARABI ROY

88 CRM(M)/1355/2026 SABIR SK @ SABIRUL SK
VS
THE STATE OF WEST BENGAL

KARABI ROY

89 CRM(M)/1356/2026 GAOYAL @ GAUR SK AND ORS
VS
THE STATE OF WEST BENGAL

KARABI ROY

90 CRM(M)/1357/2026 SK. AZAD RAHAMAN @ SK. AJAD RAHAMAN
VS
STATE OF WEST BENGAL

RABI SANKAR
CHATTOPADHYAY

91 CRM(M)/1360/2026 BISWAJIT MONDAL
VS
THE STATE OF WEST BENGAL AND ANR

SAYAN DAS

92 CRM(M)/1361/2026 ASADUL SK.
VS
STATE OF WEST BENGAL

ASRAF MANDAL

93 CRM(M)/1362/2026 SANTU ROY @ HULO
VS
STATE OF WEST BENGAL

SOUMIK GANGULY

(Bench ID-266059 )  5/13  Page  8 Of 19



DAILY CAUSELIST COURT NO 7-FOR WEDNESDAY THE 3RD JUNE 2026  HIGH COURT OF CALCUTTA - 6 - 

94 CRM(M)/1363/2026 ABDUL WAHAB KHAN @ ABDUL OHAB KHAN
VS
STATE OF WEST BENGAL

SANDIP DINDA

95 CRM(M)/1364/2026 AMLAN GOSWAMI
VS
STATE OF WEST BENGAL AND ANR

SANDIP DINDA

96 CRM(M)/1365/2026 SANJAY YADAV @ SANJOY YADAV
VS
STATE OF WEST BENGAL

MADHURAI SINHA

97 CRM(M)/1366/2026 HABIBUL GAZI @ HABIB MONDAL
VS
STATE OF WEST BENGAL

ASHOK KUMAR
CHOWDHURY

98 CRM(M)/1367/2026 JIYAUL HAQUE
VS
STATE OF WEST BENGAL

ASHOK KUMAR
CHOWDHURY

99 CRM(M)/1369/2026 SABDUL SK
VS
STATE OF WEST BENGAL AND ANR

PRIYANKAR
GANGULY

100 CRM(M)/1370/2026 SRABONI @ SHRABANI CHATTERJEE
VS
STATE OF WEST BENGAL

SWASTIKA
CHOWDHURY

101 CRM(M)/1371/2026 KANAI MONDAL@KANAI MANDAL
VS
THE STATE OF WEST BENGAL AND ANR

SONALI DAS

102 CRM(M)/1372/2026 ROHIT BENBANSHI @ ROHIT BENWANSHI @
RAMBO
VS
THE STATE OF WEST BENGAL

MADHURAI SINHA

103 CRM(M)/1373/2026 SONU KUMAR YADAV
VS
STATE OF WEST BENGAL

AMIT DEY

BAIL APPLICATION (NDPS)
104 CRM (NDPS)/1176/2026 REJAUL HAQUE

VS
STATE OF WEST BENGAL

IPSITA GHOSH

105 CRM (NDPS)/1145/2026 SARIFUL MOLLA AND ANR.
VS
STATE OF WEST BENGAL

MANOJIT DEBNATH

106 CRM (NDPS)/1143/2026 SUMAN BASU @ CHANDAN
VS
STATE OF WEST BENGAL

JOY CHAKRABORTY

107 CRM (NDPS)/1147/2026 FERAUL HAQUE
VS
STATE OF WEST BENGAL

SANDIP DINDA

108 CRM (NDPS)/1068/2026 MOHAMAD JALAUDDIN SHAH @ MD JALAUDDIN
SHAH
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

109 CRM (NDPS)/1171/2026 HARE KRISHNA ROY
VS
STATE OF WEST BENGAL

AYAN BISWAS

110 CRM (NDPS)/1174/2026 BISWANATH DEBNATH AND ANR.
VS
STATE OF WEST BENGAL

AYAN BISWAS

111 CRM (NDPS)/1135/2026 SAROJ MAHANA @ RILU
VS
STATE OF WEST BENGAL

SANDIP DINDA

112 CRM (NDPS)/848/2026 MOHIDUL ISLAM
VS
STATE OF WEST BENGAL

SRINJAN GHOSH SANDIP
CHAKRABORTY,
ARUP SARKAR

113 CRM (NDPS)/857/2026 SUKANTA KARAK @ SAGAR
VS
STATE OF WEST BENGAL

SK TOSLIM SK SANDIP
CHAKRABORTY,
MADHUMITA
BASAK

(Bench ID-266059 )  6/13  Page  9 Of 19



DAILY CAUSELIST COURT NO 7-FOR WEDNESDAY THE 3RD JUNE 2026  HIGH COURT OF CALCUTTA - 7 - 

114 CRM (NDPS)/1126/2026 UPAM BISWAS @ SOUMYA BISWAS @ SONA
VS
STATE OF WEST BENGAL

DEBASIS KAR

115 CRM (NDPS)/1127/2026 GUDIYA DEVI
VS
UNION OF INDIA

MANOJIT DEBNATH

116 CRM (NDPS)/1128/2026 LITON THAKUR
VS
STATE OF WEST BENGAL

DEBASIS KAR

117 CRM (NDPS)/1129/2026 AVIJIT BISWAS
VS
STATE OF WEST BENGAL

DEBASIS KAR

118 CRM (NDPS)/1132/2026 RINTU SK.
VS
STATE OF WEST BENGAL

SOUVIK GANGULY

119 CRM (NDPS)/1134/2026 MD SHAH ALAM
VS
UNION OF INDIA

SHASHANKA
SEKHAR SAHA

120 CRM (NDPS)/1136/2026 JAGDISH CHAKMA
VS
STATE OF WEST BENGAL

SANDIP DINDA

121 CRM (NDPS)/1137/2026 MANOJ KUMAR SHUKLA
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

122 CRM (NDPS)/1138/2026 HARI NANDAN YADAV
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

123 CRM (NDPS)/1139/2026 DHARAM KUMAR CHAKMA AND ANR
VS
STATE OF WEST BENGAL

SANDIP DINDA

124 CRM (NDPS)/1142/2026 NRIPEN BAIRAGI
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

125 CRM (NDPS)/1146/2026 GOBINDA BISWAS ALIAS RAHUL
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

126 CRM (NDPS)/1148/2026 SOMNATH NASKAR
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

127 CRM (NDPS)/1149/2026 MD RAJESH
VS
UNION OF INDIA

SHASHANKA
SHEKHAR SAHA

128 CRM (NDPS)/1151/2026 TOHID MOLLA
VS
STATE OF WEST BENGAL

SHASHANKHA
SHEKAR SAHA

129 CRM (NDPS)/1152/2026 MANOJ BISWAS AND ANR.
VS
STATE OF WEST BENGAL

DEBASIS KAR

130 CRM (NDPS)/1159/2026 IDRISH MOLLA ALIAS IDRIS MOLLA
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

131 CRM (NDPS)/1163/2026 SAIFUDDIN LASKAR @ HERO
VS
STATE OF WEST BENGAL

SHASHNKA
SHEKHAR SAHA

132 CRM (NDPS)/1164/2026 BISWANATH MONDAL
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

133 CRM (NDPS)/1165/2026 ABUL BASHAR MONDAL ALIAS KHOKON
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

134 CRM (NDPS)/1167/2026 PROSENJIT ROY ALIAS ARGHYA
VS
STATE OF WEST BENGAL

SHSHANKA
SHEKHAR SAHA

135 CRM (NDPS)/1168/2026 ARIJUL GAZI
VS
UNION OF INDIA

SHASHNKA
SHEKHAR SAHA
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136 CRM (NDPS)/1170/2026 PWEVEZ KHAN ALIAS MICKY ALIAS NASER
VS
STATE OF WEST BENGAL

SHASHANKA
SHEKHAR SAHA

137 CRM (NDPS)/1172/2026 TAPASH DEBNATH
VS
STATE OF WEST BENGAL

JOY CHAKRABORTY

138 CRM (NDPS)/1173/2026 SAMAUN SK @ DALLU SK.
VS
STATE OF WEST BENGAL

SWASTIKA
CHOWDHURY

139 CRM (NDPS)/1175/2026 TARUN BISWAS
VS
STATE OF WEST BENGAL

RAJNANDINI DAS

140 CRM (NDPS)/1177/2026 SHREYASI DAS AND ANR
VS
STATE OF WEST BENGAL

SATYA PRAKASH
SHAW

141 CRM (NDPS)/1178/2026 ABHISHEK SINGH
VS
UNION OF INDIA

ABHIJIT SINGH

142 CRM (NDPS)/1179/2026 YASHWANT SINGH
VS
UNION OF INDIA

ABHIJIT SINGH

143 CRM (NDPS)/1180/2026 KISHAN SINGH
VS
UNION OF INDIA

ABHIJIT SINGH

APPLICATION FOR ANTICIPATORY BAIL
144 CRM (A)/1567/2026 JIYAUR RAHAMAN AND ANR

VS
STATE OF WEST BENGAL

BRATATI
PRAMANICK

145 CRM (A)/1528/2026 PROTIK BISWAS
VS
THE STATE OF WEST BENGAL

KARAN BAPULI

146 CRM (A)/913/2026 GANESH PAL AND ORS.
VS
STATE OF WEST BENGAL AND ANR

PAMPA DEY
DHABAL

IMRAN ALI /
SAMARJIT
BALIAL

147 CRM (A)/983/2026 SAHAJAT LASKAR @ SAHAJAD LASKAR
VS
STATE OF WEST BENGAL AND ANR

KALYAN KUMAR
BHATTACHARJEE

SUBHAMOY
BHATTACHARYA
/ KARAN BAPULI

148 CRM (A)/1387/2026 AKASH KHAN @ KHA
VS
STATE OF WEST BENGAL

ASRAF MANDAL

149 CRM (A)/1401/2026 SURAJ MALLICK AND ANR.
VS
STATE OF WEST BENGAL

ASIF IKBAL BAIDYA

150 CRM (A)/1449/2026 ABDUL ALIM SK
VS
STATE OF WEST BENGAL

ROBIUL ISLAM

151 CRM (A)/1511/2026 SK. USHUB ALI @ SK. ISUB ALI
VS
STATE OF WEST BENGAL

BHASKAR HUTAIT

152 CRM (A)/1515/2026 EJAJ SK @ EJABUL MONDAL AND ORS.
VS
STATE OF WEST BENGAL

PRALAY HAZRA

153 CRM (A)/1517/2026 PINKU BARUA @ PRASANTA AND ORS.
VS
STATE OF WEST BENGAL

SK TOSLIM ALI

154 CRM (A)/1519/2026 RAJARAM YADAV AND ANR.
VS
STATE OF WEST BENGAL AND ANR

DEBASIS KAR

155 CRM (A)/1520/2026 SATYAJIT ROY
VS
STATE OF WEST BENGAL

DEBASIS KAR

156 CRM (A)/1521/2026 PAPPU BANIK
VS
STATE OF WEST BENGAL

DEBASIS KAR
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157 CRM (A)/1522/2026 SANJAY BISWAS
VS
STATE OF WEST BENGAL

DEBASIS KAR

158 CRM (A)/1524/2026 ABBAS ALI GAZI AND ORS
VS
THE STATE OF WEST BENGAL

RABI KUMAR SAH

159 CRM (A)/1525/2026 HAJIKUL ISLAM @ HAZIKUL
VS
STATE OF WEST BENGAL

SOUPAL
CHATTERJEE

160 CRM (A)/1526/2026 BULA MAHADANI @ BOLA MAHADANI
VS
THE STATE OF WEST BENGAL

KUNAL GANGULY

161 CRM (A)/1527/2026 APU MONDAL @ APURBA MONDAL
VS
THE STATE OF WEST BENGAL

MOONTAHA SADAR

162 CRM (A)/1529/2026 KABITA MONDAL AND ANR
VS
THE STATE OF WEST BENGAL

SAYAN DAS

163 CRM (A)/1530/2026 PREMANSHU DUTTA
VS
STATE OF WEST BENGAL

AVIJIT CHATTERJEE

164 CRM (A)/1531/2026 ABUTAHER MALLICK @ ABUTAHER MALLIK @
ABU TAHER MALLIK
VS
STATE OF WEST BENGAL

ILIKA NAG

165 CRM (A)/1532/2026 NITU @ NEETU GUPTA AND ANR
VS
THE STATE OF WEST BENGAL

RIYA DAS

166 CRM (A)/1533/2026 SHIBASHIS PAL @ GOBARDHAN PAL AND ORS
VS
THE STATE OF WEST BENGAL

SONALI DAS

167 CRM (A)/1534/2026 SADANANDA SARKAR
VS
STATE OF WEST BENGAL

KARUNAMOYEE
SAMANTA

168 CRM (A)/1535/2026 CHAITALI SARKAR (MANNA)
VS
STATE OF WEST BENGAL

KARUNAMOYEE
SAMANTA

169 CRM (A)/1536/2026 SIKHA SIKDAR
VS
THE STATE OF WEST BENGAL

PRODIP PAUL

170 CRM (A)/1537/2026 KALACHAND MALITHYA
VS
STATE OF WEST BENGAL

Asraf Mandal

171 CRM (A)/1538/2026 JANARUL ISLAM KHAN
VS
STATE OF WEST BENGAL

ASRAF MANDAL

172 CRM (A)/1539/2026 TUTUL CHOWDHURY
VS
STATE OF WEST BENGAL

ABHISHEK
MUKHERJEE

173 CRM (A)/1540/2026 FULCHAND DAFADAR AND ANR.
VS
STATE OF WEST BENGAL

ASRAF MANDAL

174 CRM (A)/1542/2026 JAYANTA ROY
VS
STATE OF WEST BENGAL

JEENIA RUDRA

175 CRM (A)/1543/2026 RAJESH CHIRIMAR
VS
STATE OF WEST BENGAL

SHRAMAN SARKAR

176 CRM (A)/1544/2026 SAHARUL SK @ SAHARUL HOSSAIN SHAIKH
VS
STATE OF WEST BENGAL AND ANR

ASRAF MANDAL

177 CRM (A)/1545/2026 GANESH PAUL
VS
STATE OF WEST BENGAL

SAGNIKA
BANERJEE
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178 CRM (A)/1546/2026 GOBINDA KARAN AND ANR.
VS
STATE OF WEST BENGAL

LAKSHMI NATH
BHATTACHARYYA

179 CRM (A)/1547/2026 SAHEBBA @ SK. SAHABUDDIN AND ORS.
VS
STATE OF WEST BENGAL

ASIF IKBAL BAIDYA

180 CRM (A)/1548/2026 DEBABRATA BHATTACHARJEE
VS
STATE OF WEST BENGAL

SHIBAJI KUMAR
DAS

181 CRM (A)/1549/2026 SARUP SARKAR AND ORS.
VS
STATE OF WEST BENGAL

SHIBAJI KUMAR
DAS

182 CRM (A)/1550/2026 ELACHI DAS AND ANR.
VS
STATE OF WEST BENGAL

SHIBAJI KUMAR
DAS

183 CRM (A)/1551/2026 AMITAV OJHA @ ANUTAP OJHA
VS
STATE OF WEST BENGAL

SOURAV
MUKHERJEE

184 CRM (A)/1552/2026 SUJOY MONDAL @ SUJAY MONDAL
VS
STATE OF WEST BENGAL

ASRAF MANDAL

185 CRM (A)/1553/2026 POURASH GUIN @ POURUSH GUIN
VS
STATE OF WEST BENGAL

SOURAV
MUKHERJEE

186 CRM (A)/1554/2026 MATIUR RAHAMAN @ MOTIUR RAHAMAN
@JHALU
VS
STATE OF WEST BENGAL

JISAN IQUBAL
HOSSAIN

187 CRM (A)/1555/2026 BAKBUL HOSSAIN
VS
STATE OF WEST BENGAL AND ANR

JISSAN IQUBAL
HOSSAIN

188 CRM (A)/1556/2026 JOYDEB HAZRA
VS
THE STATE OF WEST BENGAL

MEGHNA
CHOWDHURY

189 CRM (A)/1557/2026 TAPAS SARKAR
VS
THE STATE OF WEST BENGAL

MEGHNA
CHOWDHURY

190 CRM (A)/1558/2026 TAPAS SARKAR
VS
THE STATE OF WEST BENGAL

MEGHNA
CHOWDHURY

191 CRM (A)/1559/2026 RAJESH CHIRIMAR
VS
THE STATE OF WEST BENGAL

SHRAMAN SARKAR

192 CRM (A)/1560/2026 DR. RABINDRANATH MONDAL
VS
THE STATE OF WEST BENGAL

MANOJIT
BHATTACHARYA

193 CRM (A)/1561/2026 SHISHIR MONDAL AND ORS
VS
THE STATE OF WEST BENGAL

SOUPAL
CHATTERJEE

194 CRM (A)/1562/2026 SHISHIR MONDAL AND ORS
VS
THE STATE OF WEST BENGAL

SOUPAL
CHATTERJEE

195 CRM (A)/1563/2026 SHISHIR MONDAL AND ORS
VS
STATE OF WEST BENGAL

SOUPAL
CHATTERJEE

196 CRM (A)/1564/2026 DIBBENDU BAR AND ORS
VS
STATE OF WEST BENGAL

SOUPAL
CHATTERJEE

197 CRM (A)/1565/2026 SHISHIR MONDAL AND ORS
VS
STATE OF WEST BENGAL

SOUPAL
CHATTERJEE

198 CRM (A)/1566/2026 SHYAM ROY
VS
STATE OF WEST BENGAL

SAGNIKA
BANERJEE
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199 CRM (A)/1568/2026 KAJAL SAHA AND ORS.
VS
STATE OF WEST BENGAL

SAGNIK
BHATTACHARYYA

200 CRM (A)/1569/2026 PRIYA KABIRAJ AND ANR.
VS
STATE OF WEST BENGAL

SAGNIK
BHATTACHARYYA

201 CRM (A)/1570/2026 TULSI SINHA ROY
VS
STATE OF WEST BENGAL

SAGNIKA
BANERJEE

MODIFICATION/RELAXATION OF BAIL
202 CRM (A)/4221/2024

[Main file not here]
GARGEE MISHRA @ GARGEE PANDEY
VS
STATE OF WEST BENGAL AND ANR

CHITRAK BISWAS

IA NO: CRAN/2/2026
203 CRR/5386/2024 ABANISH CHANDRA AND OTHERS

VS
STATE OF WEST BENGAL

MANOJIT DEBNATH

204 CRM (A)/1561/2025 DAUD KHAN AND ANR.
VS
STATE OF WEST BENGAL

SWASTIKA
CHOWDHURY

ARINDAM SEN,
BIKRAM MITRA

IA NO: CRAN/1/2026

CRIMINAL REVISION
205 CRR/4514/2025 KARANVEER SINGH ATWAL AND ORS

VS
STATE OF WEST BENGAL AND ANR

DISHANI KANJILAL ARIJIT
GANGULY,
KUNAL
GANGULY

IA NO: CRAN/3/2026
206 CRR/5597/2025 BIRENDRA NATH SHARMA

VS
UNION OF INDIA AND OTHERS

DEOBRAT
UPADHYAY

207 CRR/383/2026 DIGJOY BISWAS @ DIPJOY BISWAS AND OTHERS
VS
THE STATE OF WEST BENGAL AND ANR

PIALI SANTRA

208 CRR/697/2026 SUSANTA RANJAN PAUL
VS
THE STATE OF WEST BENGAL AND ANR

KARUNAMOYEE
SAMANTA

209 CRR/1325/2026 SURENDRA KUMAR AGARWAL
VS
STATE OF WEST BENGAL AND ORS.

DEOBRAT
UPADHYAY

210 CRR/1673/2026 INDIA DIARY PRODUCTS LTD
VS
STATE OF WEST BENGAL AND ORS.

SAGNIKA
BANERJEE

211 CRR/1961/2026 RUKSANA KHATUN @ SAMPA
VS
STATE OF WEST BENGAL

ADITYA TIWARI

212 CRR/2110/2026 SUNDAR GOPAL GHOSAL AND ANOTHER
VS
STATE OF WEST BENGAL AND ANR

KARUNAMOYEE
SAMANTA

213 CRR/2177/2026 SANJAY SINGH
VS
STATE OF WEST BENGAL AND ANR

PRITAM
MAJUMDAR

214 CRR/2213/2026 SANJOY SARKAR
VS
STATE OF WEST BENGAL AND ANR

SAYAN MUKHERJEE

215 CRR/2215/2026 MONIRUL ISLAM
VS
STATE OF WEST BENGAL

SARMISTHA BASAK

216 CRR/2216/2026 M/S. MSA CONSTRUCTION PRIVATE LIMITED AND
OTHERS
VS
STATE OF WEST BENGAL AND ANR

ABHISHEK KABIR

217 CRR/2220/2026 ARUN KUMAR GANGOPADHYAY
VS
STATE OF WEST BENGAL AND ORS.

PRITAM
MAJUMDAR
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218 CRR/2222/2026 SEEMA SAHA
VS
BISHAL KUMAR SHAW

SHIBAJI KUMAR
DAS

219 CRR/2223/2026 SUBHAJIT DAS
VS
STATE OF WEST BENGAL AND ANR

ARNAB SAHA

220 CRR/2224/2026 M/S JAI SHREE SHYAM TRADING CO AND ANR.
VS
STATE OF WEST BENGAL AND ANR

QUAZI EZAZ
AHMED

221 CRR/2226/2026 RAJU NASKAR
VS
STATE OF WEST BENGAL AND ANR

ARNAB SAHA

222 CRR/2227/2026 RAJU NASKAR
VS
STATE OF WEST BENGAL AND ANR

ARNAB SAHA

223 CRR/2228/2026 RATUL CHANDRA
VS
STATE OF WEST BENGAL AND ANR

ARNAB SAHA

224 CRR/2229/2026 ANANYA DASGUPTA AND ANR
VS
STATE OF WEST BENGAL AND ANR

ALIK MANDI

225 CRR/2230/2026 AJAY SHANKAR PANDEY
VS
DAMINI CHOUBEY

SARMISTHA BASAK

226 CRR/2231/2026 AJAY SHANKAR PANDEY
VS
DAMINI CHOUBEY

SARMISTHA BASAK

227 CRR/2232/2026 SOHAM CHAKRABORTY
VS
STATE OF WEST BENGAL AND ANR

RAJDEEP
SENGUPTA

228 CRR/2233/2026 PRADIP KUMAR DEY @ PRADIP DEY
VS
STATE OF WEST BENGAL AND ANR

NAMRATA
CHATTERJEE

229 CRR/2236/2026 PRANSHU GOEL
VS
DIRECTORATE OF REVENUE INTELLIGENCE

PROTYOSH
CHATTERJEE

230 CRR/2237/2026 VIJAY GOEL
VS
DIRECTORATE OF REVENUE INTELLIGENCE,
KOLKATA ZONAL UNIT

PROTYOSH
CHATTERJEE

231 CRR/2238/2026 ARITRA SEN
VS
STATE OF WEST BENGAL

SARMISTHA BASAK

FOR ADMISSION
232 CRA (SB)/100/2026 KALYANMOY DUTTA AND ORS

VS
THE STATE OF WEST BENGAL

IPSITA GHOSH

CIVIL REVISION
233 CO/4558/2025 JAGADEEP KAUR SAREEN

VS
JETINDER SINGH SAREEN

VISHWARUP
ACHARYYA

234 CO/1675/2026 SANDIP GHOSH @ SANDIP KUMAR GHOSH
VS
HABIBAR MALLICK

INDRANI NANDI

235 CO/1781/2026 DEBI PRASAD SHAW
VS
PANKAJ SHAW AND ORS

MRITUNJAY SAHA

236 CO/1782/2026 UJJAL KANTI SAMANTA
VS
NIMAI CHARAN MANNA AND ANR

DILIP KUMAR DAS

237 CO/1784/2026 VISHAL SINGH
VS
MD. MOINUDDIN AND ORS

A.R. HAFIZ
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238 CO/1789/2026 SAFIULLA MOLLA
VS
PANCHAGRAM AAL SADIK DEVELOPMENT TRUST
AND ORS

MD.ZEESHANUZ
ZAMAN

239 CO/1791/2026 SUTANUKA KUNDU
VS
CHAYAN MUKHERJEE

GARGI DHANG

240 CO/1792/2026 UTTAM KUMAR MANDAL
VS
NARENDRANATH MANDAL

RAHUL SAMADDER
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Appellate Side
DAILY CAUSE LIST

For Wednesday The 3rd June 2026

COURT NO. 2
First Floor

Main Building
SINGLE BENCH (SB - II)

AT 10:30 AM
HON'BLE JUSTICE SMITA DAS DE

(VACATION BENCH)

ON 3RD. JUNE, 2026 (WEDNESDAY) - URGENT WRIT PETITIONS
FIELD DURING VACATION AND/OR WITH LEAVE OF THE REGULAR BENCH.

VC LINK: https://calcuttahighcourt-gov-in.zoom.us/j/99415155901?pwd=TdMBvxJ0QrXBxOdbDWCS55UwgvjgDL.1

APPLICATION
1 WPA/8520/2026

[ CAN 1/2026 - INT. ORDER ]
GANAPATI CONSTRUCTIION
VS
THE KOLKATA MUNICIPAL CORPORATION AND
ORS

SNEHASISH DEY

IA NO: CAN/1/2026

WRIT MATTERS
[ MOTIONS ]

2 WPA/11811/2026 JHUMA MUKHERJEE
VS
BIDHANNAGAR MUNICIPAL CORPORATION AND
ORS

DEBJIT
MUKHERJEE

3 WPA/11920/2026 M/S. ONKAR PARIVAHAN FINANCE PVT. LTD. AND
ANR.
VS
STATE OF WEST BENGAL AND ORS.

SUCHETA DAS

4 WPA/11981/2026 SANDHYA CHAKRABORTY AND ANR
VS
STATE OF WEST BENGAL AND ORS.

SUBHAJIT
CHOWDHURY

5 WPA/12048/2026 SONTOSH KUMAR RAY @ SANTOSH KUMAR ROY
AND ANR
VS
STATE OF WEST BENGAL AND ORS.

SHAMIK BAGCHI

6 WPA/12064/2026 PARITOSH HALDER @ PORITOSH HALDER
VS
STATE OF WEST BENGAL AND ORS.

DIBYO MUKHERJEE

7 WPA/12116/2026 JAGANNATH ENTERPRISE AND ORS.
VS
STATE OF WEST BENGAL AND ORS.

PINGAL
BHATTACHARYYA
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8 WPA/12117/2026 KRISHNA DATTA @ KRISHNA DUTTA
VS
STATE OF WEST BENGAL AND ORS.

DEBASIS KAR

9 WPA/12137/2026 MD. KHAYRUL ISLAM
VS
STATE OF WEST BENGAL AND ORS.

RABI KUMAR SAH

10 WPA/12139/2026 DEBABRATA PAL
VS
STATE OF WEST BENGAL AND ORS.

DILIP KUMAR DAS

11 WPA/12146/2026 FANTU MONDAL
VS
STATE OF WEST BENGAL AND ORS.

RABI KUMAR SAH

12 WPA/12167/2026 ANANYA DASGUPTA AND ANR.
VS
STATE OF WEST BENGAL AND ORS.

ALIK MANDI

13 WPA/12168/2026 SANDIP DAS AND ANR.
VS
STATE OF WEST BENGAL AND ORS.

KATHA SARKAR

14 WPA/12176/2026 SUDIPTA RAY
VS
STATE OF WEST BENGAL AND ORS.

SHAMIM UL BARI

15 WPA/12188/2026 RABIN DAS
VS
THE STATE OF WEST BENGAL AND ORS

GARGI MAITY

16 WPA/12196/2026 CHAITALI SUMIT NASKAR
VS
STATE OF WEST BENGAL AND ORS.

MURARI MOHAN
GANGULY

17 WPA/12198/2026 TAPAS DAS
VS
STATE OF WEST BENGAL AND ORS.

BASABRAJ
CHAKRABORTY

18 WPA/12199/2026 SAIDUL ALI SEKH AND ANR.
VS
STATE OF WEST BENGAL AND ORS.

TAPASH KUMAR
MONDAL

19 WPA/12200/2026 BIKASH CHANDRA SARDAR AND ANR.
VS
STATE OF WEST BENGAL AND ORS.

MD. ZEESHANUZ
ZAMAN

20 WPA/12212/2026 ANIKUL HOQUE
VS
STATE OF WEST BENGAL AND ORS.

ANINDYA GHOSH

21 WPA/12213/2026 SUBHAS KUMAR MANNA
VS
STATE OF WEST BENGAL AND ORS.

ABHINABA DAN

22 WPA/12214/2026 SHYAMAL DEY SARAR AND ANR.
VS
STATE OF WEST BENGAL AND ORS.

SARTHAK MONDAL

23 WPA/12215/2026 LEONG SUE YEK @ MONICA LIU
VS
STATE OF WEST BENGAL AND ORS.

MD.
SHAMIMUDDIN

24 WPA/12216/2026 SK. HASNAA HENAA
VS
UNION OF INDIA AND ORS.

ARITRA GHOSH

25 WPA/12217/2026 VINDHYA INDUSTRIES PRIVATE LIMITED AND
ANR.
VS
UNION OF INDIA AND ORS.

ASHIS KUMAR
MUKHERJEE

26 WPA/12218/2026 SAMARENDU MUKHERJEE
VS
UNION OF INDIA AND ORS.

MR. ALLEN FELIX
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27 WPA/12219/2026 SK. LUFTAR HOSSAIN
VS
STATE OF WEST BENGAL AND ORS.

DIBYO MUKHERJEE

28 WPA/12220/2026 AVIJIT POLLEY @ CHATTU
VS
STATE OF WEST BENGAL AND ORS.

RAJDEEP
SENGUPTA

29 WPA/12221/2026 PINJURA BIBI
VS
STATE OF WEST BENGAL AND ORS.

TARASANKAR
SAMANTA

30 WPA/12222/2026 LABANI PRAMANIK
VS
STATE OF WEST BENGAL AND ORS.

TARASANKAR
SAMANTA

31 WPA/12223/2026 VINDHYA INDUSTRIES PRIVATE LIMITED AND
ANR.
VS
UNION OF INDIA AND ORS.

ASHIS KUMAR
MUKHERJEE

32 WPA/12224/2026 DILIP KUMAR PARHI
VS
STATE OF WEST BENGAL AND ORS.

MD. AQIB BADR

33 WPA/12225/2026 LEAPS AND BOUNDS PRIVATE LIMITED AND ORS.
VS
KOLKATA MUNICIPAL CORPORATION AND ORS.

ALOK BANERJEE

34 WPA/12226/2026 LEAPS AND BOUNDS INFRA CONSULTANTS
PRIVATE LIMITED
VS
THE KOLKATA MUNICIPAL CORPORATION AND
ORS

ALOK BANERJEE

35 WPA/12227/2026 AMIT BANERJEE
VS
THE KOLKATA MUNICIPAL CORPORATION AND
ORS

ALOK BANERJEE

36 WPA/12228/2026 LEAPS AND BOUNDS PRIVATE LIMITED
VS
THE KOLKATA MUNICIPAL CORPORATION AND
ORS

ALOK BANERJEE

37 WPA/12229/2026 AMIT BANERJEE AND ANR.
VS
KOLKATA MUNICIPAL CORPORATION AND ORS.

ALOK BANERJEE

38 WPA/12230/2026 LEAPS AND BOUNDS PRIVATE LIMITED
VS
THE KOLKATA MUNICIPAL CORPORATION AND
ORS

ALOK BANERJEE

39 WPA/12231/2026 SHREE SHREE SHYAM SUNDER LAKHMI
JANARDHAN JEW ESTATE AND ANR.
VS
STATE OF WEST BENGAL AND ORS.

APARNA MONDAL

40 WPA/12232/2026 AMIT BANERJEE
VS
THE KOLKATA MUNICIPAL CORPORATION AND
ORS

ALOK BANERJEE

41 WPA/12233/2026 RANJAN PODDAR
VS
STATE OF WEST BENGAL AND ORS.

SAGNIKA
BANERJEE

42 WPA/12234/2026 ALL INDIA TRINAMOOL CONGRESS (AITC) AND
ANR.
VS
STATE OF WEST BENGAL AND ORS.

ALOK BANERJEE

43 WPA/12235/2026 SAMPA RANI (MANDAL) SINHA
VS
THE STATE OF WEST BENGAL AND ORS

DIPTORAJ
CHAKRABORTY
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